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tion Cooperatives and private dealers also held
certain quantities of fertilisers in stocks, the
exact value of which is not readily available.

(c) Government of India have written to the
State Government to review the fertiliser
distribution system existing in the State and
the credit needs of the farmers and
distributions. It is understood that the State
Government have already introduced certain
relaxations in their distribution system. The
State Government have, however, intimated
that the position of the off take of fertilisers
has improved in the State during the past two
weeks.

Delhi Education Act

1706. SHRI N. G. GORAY: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased to
state:

(a) whether it is a fact that a number of
Government aided schools in Delhi have filed
a writ petition in the Delhi High Court
challenging the Delhi Education Act and Rules
made thereunder;

(b) if so, the names of those schools;

(c) whether these schools have suspended
payment of salaries to theii staff pending
decision of the Court; and

(d) the steps taken by Government to
ensure regular payment to the staff working in
these schools?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI D. P.
YADAYV): (a) Yes, Sir.

(b) A statement is attached.

(c¢) According to the information furnished,
by Delhi Administration, these schools have
not suspended payment of salaries to their
staff. However, they have refused to accept
the procedure of payment of salaries, etc. as
prescribed by the Delhi Administration in
their Notification dated the 29th October,
1974.

(d) In respect of the writ petitions filed by
the managements of a few schools, the Delhi
High Court has directed ihat the cheques of
the grant in-aid may now be sent as before.
The Petitioner shall utilise  this  amount
only
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for payment of the salary of staft and teachers
and that all payments will be duly, regularly
and punctually made and the statements of
such payments shall be made and furnished
supported by an affidavit to the Delhi
Administration latest by the 15th of each
month. According the Delhi Administration is
giving grant-in-aid to these schools "on the
basis of the old pattern and procedure with a
view to ensuring the payment of salaries to the
staff.

Statement

SI. C.W.No. Nameofthe Societies
Institutions who have
filed writ Petition in
High court

1 334/74  Arya Samaj Education

Trust & others:

School : Arya girls  Hr.
Sec. School, Chawri Ba-
jar Delhi,

B2 346/74 Arva Samaj  Educarion

Trust & others

Schools : (1) Sathrawan
Arya Girls H. S. School
Arya Samaj Rood.

"31441/74  Delhi Sikh Gurdwara 'Board

Schoaols !

(HS. G. T. B. Khalsa
Girls Hr. Secondary
School, Sia  Ganj.

(2) Sukho Girls H. S. S.,
Feteh Nagar.

(3) S.G.T.B. Girls H .S.
School, Dev Nagar.

(4) 5. G. T. B. Khalsa
Girls H. S.S. Bengla
Sahib

(5) S.G. T. B. Khalsa H.
S. School, (Dev Nagar)

(6) Sri Harikishan (Guru)
Khalsa Girls Hr. Sec.
Schools, Bangla Sahib

4 444/74 S. 8. K. Khalsa Girls Hr.
Sec. School, Daryaganj .

5 445/74  Bhai Joga Singh Khalsa
Girls Hr. Sec. School

East Pate| Nagar.
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Sl. C.W.No. Name of the Societies/ | SI. C.W.No. Name of theSocieties
No. Institptions ~ No. Institutions
|
- II
6.655/74 "E’Jafé"é {,‘};,“;’,‘f‘ Vidhayak | 18-1321/84 Hans Raj Model Scheol,
Punjabi Bagh.
School : (1) Sri Guru . . ' ,
Nanzk Girls H. S. School 19-1331/74 Shri Ram Aggarwal erl.
Subzimandi. Hr. Sec. Scheol, Niza-
7:656/74  Guru Namak Singh Sabha | UGS, .
Chuna Mandi Pahargani. | 20-1347/74 Rava Nand Mcdel Hr. Se.
8:660/74  School : Khalsa Girls Hr, School, Reading Road,
Secs. School, Chuna Man- | 21-1356/74 Mulkh Raj Bhalla & others
di.Shri Guru Singh Sabha. C. L. Bhalla D. A. V. Hr./
9:925/74  Dhanpatmal Viramani Edu- ! Sec. Scheol, Jhandwalan.
ati -D - i
ol Hir Seo School Roop | 22:136374  Delhi  School  Managers
Nagar. | Association & others.
10°970/74  4rya Prarinidhi Sabha & | 23-1384/74 Gopal Dass Soni D. A. V.
others |r Hr. Sec. School, Pusa
Scheol : Road.
DR M A O kot | 24141574 Sikh Education Society &
Bazar. i Others-S. G. T. B. Khalsa
2) R. M. Arya Girls Pri- 1 Girls Hr. Sec. School, Lo-
mary School. d¢hi Road.
11-1036/74  QuettaD. A. V. Hr. Sec. | 25-1416/74 Akali Baba Phoola Singh
School, Nizamuddin, Society &  Others-Akali
2-1075/74 Arya Pratinidhi Sabha B;tbascph{m]a Singh Hr.
Punjab & Others. See, School, Rajinder Na-
13:1079/74 Arya Praunidhi Sebha gur. y
Punjeb--Birla Arya Girls . ; g i
Hr. Sec. Schooi, Birla 26°1417/74 S.G.T.B.EdUL:iilLlﬂSiLlFls
Lim’.‘ S b-_‘n_landi D‘lhi & OlherS"S. (l. T. B- GIT]
» SubIa » L Hr. Sec. School, Pul Ban™
14-1110/74  Multan D. A. [Sociery. : ash.
DR | 27-1418/74 Pindi Gheb  Education
I. Multan D. A. V. Hrt. Society & Others-Pindi
Sec. School, West | . i
- ; ’ Gheb  Khalsa Hr. -
Pate] Nagar. i School, Dori Walan.
2.P.G. D. A, V. Hr. |
[Sec. School, Rajindra- | 23 1419/74 8. S. Khals a Education So-
Nagar. c:rli\f{& %ihcrs—s-g. S.! Kha-
Isi . Sec, ol
15-1112/74 Managing Committee of M ll e -
B.D.A. V. Hr. Sec. School | 29-1424/74 Samt Nirankari Mendal &
Yusuf Sarai. Others.
16-1126/74 D. A. V. College Managing | Sc )
Committee-D. A. V. Hr. | uhogls Nirankari H. S
Sec. School, Darva Ganj, | 1. ﬁ;;lh;r::% ari H. 8.8
Delhi. | T
17-1127/74 D. A. V. College Managing | 2. Sant Nirankari = Girls
Committee-—D. A. V. Hr. H. §. School Sant
Sec. School. Chitra Gupta g:ﬁgf‘;n Colony,

Road, New Delni.
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SI. C.W.No. Name of the Societies/
No. Institutions

30-1437/74 Chander Arya Vidya Man-
dir & Others—Chander
Vidhya Mandir Arya Girls
Hr. 8ec, School, Lajpat

Nagar.
31-1886/74 Shri Guru Nanak Khalsa
Girls Hr. Sec. School,

Delhi Cantt.

32+1377/74 Andhra Education Society &
Others.

Schools :

1. Andhra Education So-
ciety H. 8. S. Rouse
Avenue,

2. Andhra Education Soi
ciety Middle Schoo
Dev Nagar.

33.1378/74 Delhi Tamil Education As
sociation,
Schools :

.D. T. E. A. Hr. Sec.
School, Pusa Road.
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DT, E. A, Hr, Sec.
School, Mandir Marg.

.D. T. E. A. Hr. Sec.
School, Laxmi Bai
Nagar,

D. T. E. A. Hr. Scc’
School, Moti Bagh,

.D. T. E. A. Hr., Sec.
School, R. K. Puram.

6. D. T. E. A. Hr. Sec.

School, Lodi Estate,

34.1379/74 Delhi Kahhada Edueation
Society & Others-Kannada
Educa ional Society H. S.
S, Lodi Estate,

35.1380/74 Kerala Education Society &
others—Kerala Education
Society Hr. Sec. Schoo
Canning Road.

i
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S1. C.W. No.
No.

Name of the Societies
[nstitutions

Victoria Hr, Sec. School
(Girls), 6 Rajpur Rpad
Delhi.

. Baptist Mission Gang€
Hr, Sec, School, Raj-
Niwas Road.

. Delhi United Christian

School, Rajniwas

Road.

Anthony Girls Hr,
Sec. School, Pahar-
ganj.

Anthony Boys Hr-
Sec. Schpol, Pahar-
ganj.

. Francis Girls Hr.

School, Daryaganj.

Girls

School

36 1463/74 1.

. St

& 1S,

Sc.

. Butler Memorial
Hr. Sec.
Boulvard Road.

. Krista Raja Middle
School, Gole Post
Office, New Dzlhi.

. St. John's Middle School
Kera Khurd.

Queen Mary's Girl Hr®
Sec., Tis Hazari.

10.

Preservation of Qutab and Ajanta

1707. DR. Z. A. AHMAD : Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be
pleased to state:

(a) whether it is a fact that United Nations
Educational, Scientific and Cultural
Organisation is raising funds to save Qutab
and Ajanta caves;

(b) what steps Government propose fo take
to preserve these historical monuments; and

(c) what is the amount required for the
purpose?




